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 Bharat  Wagon  and  Engineering  Com-

 pany  Limited,  Muzaffarpur  (Bihar)  for

 fhe  year  1980-81.

 (ii)  Annual  Report  of  the  Bharat

 Wagon  and  Engineering  Company  Limi-

 ted,  Muzaffarpur  (Bihar),  for  the  year
 1980-81  along  with  the  Audited  ae

 counts  and  the  comments  of  the  Com-

 ptroller  and  Auditor  General  thereon.

 (2)  ४  statement  (Hindi  and  Engilish
 versions)  showing  reasons  for  delay  in

 laying  the  papers  mentioned  at  (1)  above.

 [Placed  in  Library.  See  No,  4031/82).

 REVIEW  ON  AND  ANNUAL  REPORT  OF

 .एक674  STEEL  WorKS  CONSTRUC-
 TION  1.  CaLcuTta  FoR  1980-81

 ae  ee  ae  नय
 THE  MINISTER  OF  STATE  IN  THE

 MINISTRIES  OF  INDUSTRY  AND

 STEEL  AND  MINES  (SHRI  CHARAN-

 गा  CHANANA):  ।  ee6  to  lay  on  (16
 Table:

 (1)  4  copy  each  of  the  following
 papers  (Hindi  and  English  versions)

 under  sub-section  (1)  of  section  619A

 of  the  Companies  Act,  1956:—

 (i)  Review  by  the  Government  on
 the  working  of  the  Hindustan  Steel
 works  Construction  Limited,  Cal-
 cutta,  for  the  year  1980-8],

 (11)  Annual  Report  of  the  Hin-
 dustan  Steel  works  Construction

 Limited,  Calcutto,  for  the  year  1980-
 81  along  with  the  Audited  Accounts
 and  the  commenis  of  the  Comptroller
 and  Auditor  General  thereon,

 (2)  4  statement  (Hindi  and  English
 versions)  showing  reasons  for  delay  in

 laying  the  papers  mentioned  at  (1)
 above.

 [Placed  in  Library.  See  No.  LYT-4032/
 82].

 करार छत  o  AND  ANNUAL  REPORT  OF
 NaTIONAL  Prosecrs  ConsTruction
 CorPoraTION  [..10..  NEW  DELHI  FOR
 1980-81  AND  OF  POWER  ENGINEERS
 TRAINING  501,  New  DELHI  FOR
 1980-81.

 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  ENERGY  (SHRI

 VIKRAM  MAHAJAN):  I  beg  to  lay
 on  the  Table.

 (1)  A  copy  each  of  the  following

 papers  (Hindi  and  English  versions)
 under  subssection  (1)  of  section  619A

 of  the  Companies  Act,  1956:—

 (i)  Review  by  the  Government  on
 the  working  of  the  National  Projects
 Construction  Corporation  Limited,
 New  Delhi,  for  the  year  1980-81.

 (ii)  Annual  Revort  of  the  National

 Projects  Construction  Corporation
 limited,  New  Delhi,  for  the  year
 1980-81  along  with  the  Audited
 Accounts  and  the  comments  of  the

 Comptroller  and  Auditor  General

 thereon,

 [Placed  in  Library.  See  No.  LT-

 4033/82].

 (2)  (i)  A  copy  of  the  Annual  Report
 (Hindi  ang  English  versions)  of  the

 Power  Engineers  Training  Society,  New

 Delhi,  for  the  year  1980-81,  along  with
 the  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Govern-
 ment  on  the  working  of  the  Power

 Engineers  Training  Society,  New  Delhi,
 for  the  year  1980-81,

 (3)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for  delay  प

 Jaying  the  papers  mentioned  at  (2)
 above,

 [Placed  in  Library.  See  No,  e.

 4034/82].

 ANNUAL  Reports  o  CENTRAL  BOARD  FOR
 PREVENTION  AND  CONTROL  OF  WATER
 PoLLUTION,  FOR  1980-81,  oF  हार
 MemMorIAL  CENTRE,  BOMBAY  FOR
 1979-80  AND  OF  SAHA  INSTITUTE  OF
 Puysics,  CALCUTTA  FOR  1979-80,  8e

 THE  MINISTER  OF  STATE  IN  THE
 DEPARTMENTS  OF  SCIENCE  AND

 TECHNOLOGY,  ELECTRONICS  AND
 ENVIRONMENT  AND  OCEAN  DEVE-
 LOPMENT  (SHRI  ८  ए.  ?.  SINGH):  I
 beg  to  lay  on  the  Table:


